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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART = II
(General Information relating to Assembly and other matters )
Friday, December 10, 1999/Margshish 19, 1921 (saka)

No, 59.
PRIVATE MEMBERS® RESOLUTICNS

Hon'ble Speaker admitted the following Resolutions
for discussion on Friday, the 24th December, 1999. The names
of the Members have been shown in accordance with priorities
obtained after balloting as per rules =

S.No. Name of Member Text of Resolution

s Shri Nand Kishore Garg This House resolves that in every
Assembly Constituency an Officer
be posted as Co-ordinator and to
begin with the Circle Food and
Supplies Officer be designated
as such and suitable space be
provided to every Member
Legislative Assembly to listen
and redress the grievances of
public in the morning hours.

2. shri Sushil Choudhry This House resolves that Governmel
should take immediate necessary
steps to check unauthorised
construction of residential and
commercial buildings in Delhi.

3 Shri Roop Chand This House resolves that the
Government should take immediate
steps to remove anomalies
occurred due to implementation
of Fifth Pay Commission Report
in various pay scales of DASS/
DANIICS Cadres on its own without
referring the matter to the
Govt. of India to bring it at
par with Central Government
employees.

S.K. SHARMA
SECRETARY
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